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the case for increase in the price of
paper is the cost of the raw material
ivailable in our country.

Umlo Railway Lines

*157. SHRI RABI RAY:
- SHRI T. D. RAMABADRAN:
SHRI MAYAVAN:
SHRI ANBUCHEZALAN:
SHRI DEORAO PATIL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whehetr it is a fact thal Madras,
Madhya Pradesh and Punjab Stafes
have oppoed the Railway Buord's pro-
posal to close down uneconomic rafl-
way lines in their areas;

(b) if so, the reasons for their oppo-
ging the proposal;

(c) the reaction of Government
thereto; and

(d) the amount likely to be saved
due to this decision?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS {SHRI
PARIMAL GHOSH): (a) No, Sir. We
have not yet heard from these State
Governments.

(b) and (c). In view of Lhe answer
to part (a), the question does not arise.

(d) The loss on the working of the
four lines in Madras, two in the
Punjab and one in Madhya Pradesh,
in respect of which references have
been made to the State Governments,
is estimated at about Rs. 40 lakhs per
year.

. ot O T T AR ¥ aifreere
F giaar Wit ¥ swer g fear
g | & g e § o wwr
¢ A= ¢ B fow ww & gewr
af gt &, srw TEf grar @, SAN a®
ger &t 1 3w feaf  agi Y orvar $%
AR FO TARI  THATE O | T
frg aTwTY B S F7 gfeewior A
AT STET | FT FTHL T A I

FEBRUARY 20, 1968

Oral Answers 1972

fa = @& ¢ @ fov w5 oww
foar o AR T AT A A F A
foar o, afer weEwwifas
1 GRS I W R § o,
wHifF grag &gl F1 I7aT ST T
e e s @ E 7

SHRI PARIMAL GHOSH: Before
taking a decision regarding the dis-
mantling of any of these lines, e
matter will be referred io th= State
Government concerned and, if neces-
sary the Central Gevernment would
be in a position to give them some
finanecial assistance so that, if any diffi-
culties are found out due to the trans-
port being taken out from the Rail-
ways point of view, they can have it
by way of additional road transport.
Unless and until the State Govern-
ment’s views have been received and
considered, nmo final action is being
taken in the matter.
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SHRI PARIMAL GHOSH: We have
not received any intimation frcm the
Government of Madras as yet.
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SHRI PARIMAL GHOSH: I have al-
ready stated that we have not taken
any final decision about it;

SHRI N. N. PATEL: May 1 know
whether it is a fact that the Railway
Board is considering to close down
narrow gauge lines, particularly, in
Gujarat, and if so, the reasons there-
of?

MR. SPEAKER: The Government
has not taken any final decision about
closing down the lines,
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SHRI PARIMAL GHOSH: There are
about 70 lines, including narrow gauge,
under consideration. As I have al-
aready stated, we have c2ferred the
matter to the State Goveinment con-
cerned and we are asking for their
views and recommendalions in the
matter. After we get their views, the
necessary action will be taken.

SHRI G. VISHWANATHAN: it is a
fantastic decision of ihe Railway
Board—I do not want to call 1t fcolish
—coming like g bolt from the blue for
the residents of the Nilgiris and tou-
rism. I quote a Tamil proverb:

Padippathu Ramayanam,
Perumal Koil

There is the great Ramayana, you
read the Ramayana and destroy the
temple of Perumal.

We are speaking so much on the
development of tourism day by day
and, at the same time, thinking of
dismentling the line which leads to
the queen of hill stations. 'The main
reason for them is that it is un~cono-
mical. It takes 4 hours to cover the
distance of 32 miles from Mettupa-
layam to Ooty whereas the bus takes
2} hours. It the train is speeded up,
they will definitely get heavy traffic
and goods earnings. Will the hon,
Minister consider the guestion of
speeding up the train? Second'y, the
line was constructed in 1899 _thanks
to the British rule—and +h= Railway
Ministry which could not claim of
laying down so many reilway lines in
India, may, at least, rrfrain frum
dismentling the existing well-laid
railway lines.

Idippathu

SHRI PARIMAL GHOSH: As 1 have
already state, there are ahnut 70 such
lines which are uneconomic and, on a
conservative basis, the totrl loss on
these lines come to Rs. 6.69 crores.
The railway line mentioned by *he hon.
Member is one of them. Wut I have
already said that it is not a decision.
It is a proposal which has be-n sent
to each and every State Government
concerned for their views. Jao the
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even the Ekz.lwm propose to discon-
tinue these lines, we want to know
the reaction of the State Government
concerned. Unless and until we got
their report, we are not going to take
a decision.
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SHRI PARIMAL GIIOSH: As I have
already stated, we have noi taken any
lecisi

SOME HON. MEMBERS rose—

MR. SPEAKER: The same reply will
be there for all the questions about
Maharashtra or Andhra Pradesh eor
Gujarat, namely, that they have not
taken any decision. (Interruptions)
Anyway, I now call the Lady Mem-
ber.

SHRIMATI SHARDA MUKERJEE:
We quite appreciate the Minister's
difficulties, but I wmold like to know
this from the hon. Minister. For years
this has been going on uneconotnic
lines merely because of the rivalry
between Road Transport and Rail
Transpprt. Has the Ministry made
any efforts to bring about some c¢o-
ordination, so that the Jocal people do
not suffer? Road Transport really
comes within the purview uf the State
Government and the Railways come
under the Central Government. The
rivalry between these iwo means in-
convenience to the local people. 'Lhere-
fore, has any effort been made i bring
about co-ordination?

SHRI PARIMAL GHOSH: There is
an arrangement; there is a co-ordinat-
ing authority which goes into theee
matters. The State Govermment
should always approach the Railways
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before they issue any road permit to
a place where a railway line is run-
ning parallel to road, but in most
cases, without giving weight to the
Railways views the State Government
issues permits to suit their own pur-
pose. These are the particular rea-
sons why these lines are remaining un-
remunerative.
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SHRI PARIMAL GHOSH: I could
not follow that particular question. If
he mentions any particular lines and
if he gives notice, I will look into it

SHRI NANJA GOWDER: The hon.
Minister for Railways has, in his
Budget speech yesterday, stated that
utmost care will be exercisad to make
the most judicious selection of the
branch lines for closure. May, I there-
fore, know whether special considera-
‘tion would be given to Nilgiris Rail-
way, Mettupalaiyam-Ootacamund line,
in view of the fact that Nilgitis is sn
important place from tourist point of
view and also because Nilgiris District
is situated in the middle of three
States, namely, Madras, Kerala and
Mysore, and there is scope for future
expansion of the line to Calicut and

Mysore?

SHRI PARIMAL GHOSH: I have
already statde we have referred the
matter to the State Governments and
as soon as we hear from the State
Governments, action will be taken.
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SHRI PARIMAL GHOSH: We have
no proposgl like that.
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SHRI MANUBHAI PATEL: In abo-
lishing these uneconomic lines, the
Railway Board cannot be the right
authority to opine objectively because
the Board only looks rom the view-
point of income. So do Governmenmt
contemplate appointing a committee
or commission to go into the detalls
of these lines and then give a report?

SHRI PARIMAL GHOSH: The Rail-
way Board will be definitely go into
the economics of lines. But the Board
is not taking any unilateral action.
That is why it has referred the matter
to the State Governments. It is await-
ing their replies.

SHRI DHIRESWAR KALITA: The
hon. Minister has stated that there
are 71 uneconomic lines. Which are
those lines?

MR. SPEAKER: He need not read
the list. Could he rlace tha list on
the Table?

SHRI PARIMAL GHOSH: VYes, 1
will place it on the Table.

SHRI K. NARAYANA RAO: Of
these unconomic lines, may I know
whether the bulk are of narrow gauge?
If so, by improvement or change over
to broad gauge, could they become
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economic? If so, are Government tak-
ing any steps in that direction?

SHRI PARIMAL GHOSH: We are
already reviewing all these lines. Our
intention is to fnd out which are the
lines that could be withdrawn and
which are those which with some im-
provement could be- run c-cnomically.
That is the investigation goiny on.

SHRI S. K. TAPURIAH: Give it to
the private sector; they will run it
economically.

Y} MU BT AT © FT AT TGEA
a7 TAM F FY4 FW F FACHAIAE
T A ofomar 9 R AR ST R
T T A o o Eer ¢
T F1 e A8 fFar amr §
T aE A FE WA A & fw A
gsiifaq #X I § FHX & TR
TATH g AfwA I oare #
FER A= T g | ar q@r
St AT § IR T ;| AR
fom wet ?

SHRI PARIMAL GHOSH: Unecono-

mic lines are those the operation of
which is resulting in a loss.
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SHRI PARIMAL GHOSH: I have
already stated that we are now inves-
tigating those lines, which with some
improvement could be made remune-
rative. We will take a decision to
discontinue only those lines which in
spite of these things will remain un-
economical.

SHRI HEM BARUA: Since the rail-
ways are a public utility service, may
I know if the decision o2 Government
either to withdraw the lines or to
extend them is going to be defer-
mined by the earnings consideration
only and not by the consideration of
convenience of the local pcople?
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THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): This re-
lates to a transport aspect and the ex-
amination is from the point of view
whether there are enough facilifies
available for transport of goods and
passengers. If certdin facilities do
exist and both the railways and the
roadways do not have enough traffic
to carry and both are losing, it'is time
we looked into the matter and decided
whether the roadways would deal with
it or the railways. It has to be a judi-
cious approach to the problem and
therefore it needs certain studies. It
is not as if a transport service for any
reason has to continue to run at a loss
continuously. That loss would be a
burden on the community in the ulti-
mate analysis. Therefore, it is only an
examination to find out if other
methods or facilities of transport are
available, so that one or the other to
the advantage of the community's in-
terests could be withdrawn or closed.
This is a matter which is being ex-
amined in all its aspects and with
specific reference to the Chief Minis-
ters and the State Governments of the
areas who are in possession of all the
facts. Again, I want to mention that
the State Governments also are an-
xious to develop their road transport
for the reason that it is a source of
revenue and income to the State Gov-
ernment. They want to put in more
number of trucks, buses and what not,
they want to expand all that. So, if
the roadways and railways continue to
make losses, then that is not good for
the economy of the country as @
whole. '
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